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/ FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Fifteenth Session | |
BULLETIN—PART I
| (Brief Record of Proceedings )
Wednesday, June 1 9,.201 9 .
No. 172 |
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair,

Questions:

Three Questions in the list of Questions posted for the day were answered
orally. '

Adjournment Motion:

After hearing the Minister for Local Self Governments, Speaker w_itﬁheld
consent to the moving of an«’adjoumment motion given notice of by Shri Sunny
Joseph and three other Members regarding the serious situation alleged to have
arisen due to the suicide of Parayil Sajan, consequent to the denial of licence by the
Anthur Municipality.in Kannur District to his newly built Convention centre, .

In protest against the attitiide of the Government in this matter the Members
belonging to opposition staged a walk out.

Calling Attention:

1. Shri A. N. Shamseer called the attention of the Minister for Labour and
Excise to the necessity to take stringent action against the reported
increase in the use. of narcotic drugs and the drug traffickers in the State.
The Minister made a statement thereto. / »

2. Shri K. M. Shaji caﬂéd the attention of the Minister for Ports, Museums
and Archaeology to the reported lag in the developmental activities of
Azheekal Port in Kannur. The Chief Minister made a statement thereto.
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The Matters under Rule 304:

The Matters raised in the house by Members under Rule 304 are listed below:
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The Ministers concerned made statements on the respective subjects.




Ruling by The Speaker:

The Speaker gave ruling regarding the convening of Government level
meetings requiring the presence of MLAs, when the Assembly is in Session.

Financial Business:

Discussion and Voting on Demands for Grants in the Budget for the
Shri G. Sudhakaran, Minister for Public Works and Registration moved
Demand No. XV—Public Works and Shri Ramachandran Kadannappalli, Minister
for Ports, Museum and Archaeology moved Demand No. XL—Ports for the
amounts shown against them under column No. 5 in the list: of Demands for
Grants respectively. ' ‘

'DR.T. M. Thomas Isaac, Minister for Finance and Coir laid on the table the
statements under Rule 236(3) with regard to these Demands.

The cut motion Nos. 1, 3, 4, 5, 6, 7, 10, 14, 15, 17, 18, 26, 27, 29, 30, 31,
32, 33, 36, 41, 42, 43, 45, 47, 48, and 51 in the list of cut motions for
Demand No. XV and the cut motion Nos. 2, 5, 6, 7, 8, 9, 10, 12, 14, 15, 17, 18, 19,
21, 25, 30, 31, 32,4 34, 35, 36, 37, 39 and 40 in the list of cut motions for
Demand No. XL werée moved.

The following Members took part in the discussion:

Shri Murali Perunelly

. Shri M.Vincent
Shri Mullakkara Retnakaran
Shri K. M. Shaji .
Shri C. K. Nanu
Shri John Fernandez

 Shri P. C. George
Shri M. Mukesh



Shri Roshy Augustine’

Shri K. J. Maxy

.Shri K. Ansalan

Shri K. V. Abdul Khader

Shri Thiruvanchoor Radhakrishngm.

Shri ‘G. Sudhakaran, Minister for Public Works  and RegiStration and
Shri Ramachandran Kadannappalli, Minister for Ports, Museums and Archaeology
replied to the points raised during the discussion. The cut motions were declared
lost. Then the Demand No. XV and XL were put to vote and passed.

_ The House adjourned at 3.36 p.m. to meet again at 9.00 a.m. on Thursday,
June 20, 2019. ' .

C. Jos,

Secretary-in-charge.



